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Surveillance Aireraft for BSF

3097. SHRI NARENDRA MOHAN:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the purchase of six sur-
veillance aircrafts required for airwing of
the BSF was scrapped;

(b) if so, will this not effect the opera-
tional efficiency of the BSF especially
when the proposed aircrafts were to be
inducted for duty on the Jammu and
Kashmir borders; and

(c) the steps Government propose to
ensure that the objectives to be achieved
by these aircrafts are adequately fulfilled?
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THE MINISTER OF HOME AF-
FAIRS (SHRI L.K. ADVANI): (a) to
(c) BSF had intended to purchase sur-
veillance aircrafts for surveillance of the
international borders on the Western
frontiers. On detailed examination, it was
found that the fixed wing surveillance
aircraft, which were proposed to be de-
ployed mainly on western border, and
not Kashmir, would not be cost effective.
For operational efficiency of BSF, other
surveillance devices have been tested and
found to be more effective. Government
will ensure that the objective of better
management of international border is
adequately fulfilled.
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Traffic Lights in Dclhi

3099.- DR. MOHAN BABU: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that the traffic
lights in the Capital are not maintanicd
for the last six months with the result that
several traffic lights on busy inter-sections
are not functioning properly; and

(b) if so, the details thereof and what
steps have been taken by Government to
ensure smooth traffic flow in the Capital?

THE MINISTER OF HOME AF-
FAIRS (SHRI L.K. ADVANI): (a) No,
Sir. However, a few traffic light signals
remained out of order in Delhi for some
period, due to various reasons like power
failure, voitage fluctuation, or cable dam-
agc caused by road digging.

(b) In order to ensure that the_traffic
light signals function properly, the work
of their maintenance is awarded annually
to a professional agency. on technical
competence-cum-lowest rate basis. This
apart, Delhi Police have approached
Delhi Vidyut Board and New Delhi
Municipal Committee (NDMC) to pro-
vide adequate power supply to traffic
signalsblinkers. '

DODA Massacre

3100. DR. MOHAN BABU:
SHRIMATI KAMLA SINHA:
SHRI JANESHWAR MISRA:

Will the Minister of HOME AFFAIRS
be pleased to state:
(a) the number of persons killed/in-

jured by the militants in the Champnari
village in the Doda district recently;
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(b) whether any arrests have been
made of those responsible for the mas-
sacre in the State; if so, the details
thereof;

(c) what compensation has been given
to the next of the kin so far by Govern-
ment;

(d) whether the State Government
have sought any assistance from Centre
to flush out terrorists;

(e) the steps taken by Government to
protect the life of the people, particularly
in Jammu and Kashmir; and

(f) whether it is a fact that terrorist
activities have now shifted from Jammu
to Kashmir?;

THE MINISTER OF HOME AF-
FAIRS (SHRI L.K. ADVANI): (a) to
() The number of persons killed in
Champnari village in the Doda District is
25 while those injured in the militant
attack is7. While the group responsible
for the incident has been identified and
an alert has been sounded, but no arrests
have been made so far. As regards Ex-
gratia to the next of Kin of those killed or
injurcd in such incidents; it is paid by the
State Government as per the standard
normspolicy of the State Government.

(d) With-a view to fight militancy in
the State more effectively, the State Gov-
ernment has asked assistance from the
Central Government for upgrading the
capabilities of State Policy by improving
their weaponry, communication, equip-
ment, vehicles and better training
facilities, etc.

(e) Close vigil is being kept by the
Security forces along the border1.OC and
in the interior areas. Intensive anti-mili-
tancy operations are being undertaken.
Security Forces/State Police have been re-
deployed at the strategic places to instil
confidence in the people in the vulner-
able areas. More village Defence Com-
mitteces are being constituted.

(f) No Sir. While some terrorist ac-

tivitics are continuing in the Valley, milit-
ants have also become more active in the



